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’\PP“,.OP IA ‘ION (NO.2) BILL, 1994

w X

(Ccpy of letter No,F ?/M/AFS/M_QS/Fin (B) dated 8&th
‘ Avril, 1994 from Prof. Jagdish Mukhi, Finance Minister,
= E_L:u.,te the an'ble Sﬁeakor, Lcgislative Assembly, Delhl)

-

1 PRE IR o= Hon'ble‘Lieutenant Governor, Delhi,
- ; "\, having been informed of the subject matter
of thc vroposed Bill to provide for the
: vithdrawal of certain sums from and out of
_#% %" the Consolidatcd Fund of ''hao'National Capital
' ....Territory of Delhi for the services for the
oo ‘financial vear 10¢4.95, has recommended under
{i¢i<smyv ) Section 29 of the Goverpment of National
; . .Capital Territory-of Delhi Xct, 1991 read with
~Sections 22 & 27 thereof, the introduction of
.-+ »=~ the Appropriation (No.2) Bill, 1994 and the
i . consideration of the Bill by the Legislative
s s s semblv of the National Capital Tcrrltorv of
! Delhl
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